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ection 115
3. Shri Jageshwar Yadav 3rd July
to 19th July, 1967 (Second Ses-
sion).

4. Shri Dahyabhai Parmar 10th July
to 30th July, 1967 (Second Ses-
sion),

5. Shri Pashabhai Patel 6th June to
1st August, 1967 (Second Ses-
sion),

6. Shri Charanjit Rai 10th July to
12th August, 1987 (Second Ses-

sion).

7. Shri K, R, Ganesh 5th July to
20th July, 1967 (Second Ses-
sion),

8. Bhri Deven Sen th June to 24th
July, 1967 (Second Session).

I take it that the House agrees with
the recommendations of the Com-
mittee.

Some hoa, Membe:s: Yes,

Mr, Speaker: Leave is granted. The
Members will be informed according-

1y.

12,58 hrs,
ESTIMATES COMMITTEE
ELEVENTH REPORT
Shri P. Venkuwsubbaiah (Nandyal):
1 beg to present the Eleventh Report

of the Estimates Committee on the
Ministry of Finance—Utilisation of

External Assistance.

12.584 hrs,

STATEMENT UNDER RULE 115 AND
REPLY HERETO

Inpran Law INsTITUTE, NEW DErmr

ot wrd s (wraf-stio) -
A FERT, 48 A, 1967 WM N
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SRAVANA 20, 1889 (SAKA)
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“ln view of the finuncial strin-
gency the Executive Committee of
the Institute, at its meeting held
on the 1st May 1867, decided to
terminate your serviceg from the
Indian Law Institute after giving
you three months' salary in lieu
of notice from the 17th of May,
1967, You will be paid all your
dues as early as possible.”
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Mr, Speaker: He may lay it on the
Tuble

The Deputy Minjister in the Miuki
try of Law (Shri D, R. Chavan): 1
lsy it on the Table. [Placed in Jdb-
rary. Ses No LT-1441/07) o



